(¢) whether Government has conducted any study to assess the likely impact on the

consumers;
(d) if so, the details thereof; and

(e) the measures taken by Government to contain inflation and bring stable interest rate

regime for the consumers?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRINAMO NARAIN MEENA):
(a) and (b) Following the increase in Repo rate by the Reserve Bank of India to contain
inflation and inflationary expectations, the commercial banks, have also raised their Benchmark
Prime Lending Rate (BPLR) from September, 2010 and Base Rate on its introduction from July,
2010.

(c) and (d) No study has been conducted to assess specifically the likely impact on the
consumers. However, Reserve Bank Monetary Policy stances have resulted in the increase in
the cost of borrowing, which have impacted the interest sensitive sectors particularly real estate,

consumer durable and automobiles etc. due to contraction of consumer demand.

(e) Inaddition to raising the policy rate by RBI, the government has also used a range of
administrative, fiscal measures, at different points of time, to contain inflation. In the Second
Quarter Review (SQR) of monetary policy in October, 2011, the RBI has stated that if inflation
confirmed to their projected trajectory, further rate hikes might not be warranted. Subsequently,
in the Mid Quarter Review (MQR) of December 16, 2011, the Reserve Bank has kept the policy
rate unchanged.

Social auditing of MGNREGS

2975. SHRI NANDI YELLAIAH: Will the Minister of RURAL DEVELOPMENT be pleased to
state the measures proposed and implemented for an effective social auditing of the flagship
Mahatma Gandhi National Rural Employment Guarantee Scheme (MGNREGS)?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT (SHRI PRADEEP
JAIN): As per Section 24 of Mahatma Gandhi National Rural Employment Guarantee Act
(MGNREGA) 2005, the Central Government may in consultation with the Comptroller and
Auditor General (CAG) of India, prescribe appropriate arrangements for audits of the accounts
of the Schemes at all levels. The Ministry has, accordingly in consultation with the Comptroller
and Auditor General of India, notified on 30th June, 2011, the Mahatma Gandhi National Rural

Employment Guarantee Audit of Schemes Rules, 2011.

As per rule 3 of MGNREGA Audit of Schemes Rules, 2011, the State Government shall
facilitate conduct of social audit of the works taken up under the Act in every Gram Panchayat at

least once in six months in the manner prescribed under these rules and a summary of findings
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of such social audits conducted during a financial year shall be submitted by the State
Government to the CAG of India.

DTAA with Nepal

2976. SHRIRAJIV PRATAP RUDY:
SHRI NAND KUMAR SAI:

Will the Minister of FINANCE be pleased to state:

(a) whether Double Taxation Avoidance Agreement between India and Nepal was signed
during the recent visit of Indian Delegation to Nepal;

(b) if so, the details in this regard;

(¢) whether India and Nepal have replaced an earlier Agreement between the two
countries which was signed in 1987; and

(d) if so, the extent to which bilateral relations will be improved between the two
countries and whether it will attract the Indian Industrialists to invest in Nepal?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI S.S.
PALANIMANICKAM): (a) Yes.

(b) The revised Double Taxation Avoidance Agreement (DTAA) between India and Nepal
was signed on 27th November, 2011 at Kathmandu which will replace the existing DTAA signed
in 1987, after the completion of internal procedures for entry into force of the revised DTAA by
both the countries. After it enters into force, the revised DTAA will facilitate mutual economic
cooperation as well as stimulate the flow of investment, technology and services between India
and Nepal.

(c) Yes.

(d) The extent to which bilateral relations will be improved between the two countries and
whether it will attract the Indian Industrialists to invest in Nepal cannot be stated at present.

Interest subsidy on new home loans

2977. SHRIMATI SMRITI ZUBIN IRANI:
SHRI KANJIBHAI PATEL :

Will the Minister of FINANCE be pleased to state:

(a) whether Government proposes to give one per cent interest subsidy on home loans
upto * 15 lacs;

(b) if so, the details thereof;

(c) whether this subsidy will not be applicable on existing home loans but only on new
loans; and
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